
 

(AMIT SETH)(AMIT SETH)
JUDGEJUDGE

IN THE HIGH COURT OF MADHYA PRADESHIN THE HIGH COURT OF MADHYA PRADESH
AT GWALIORAT GWALIOR

MCRC No. 28977 of 2025MCRC No. 28977 of 2025
(HALKE AADIWASHI (HALKE AADIWASHI Vs THE STATE OF MADHYA PRADESH )THE STATE OF MADHYA PRADESH )

 
Dated :Dated : 25-07-202525-07-2025

List this matter along with connected M.Cr.C.No. 31180/2025.
 

Durgekar
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